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CRI M NAL APPEAL NQ(s). 1091 OF 2010

BEFORE THE REG STRAR SUNI L THOVAS
ATTAR S| NGH Appel lant (s)

VERSUS

STATE OF MAHARASHTRA Respondent ( s)

(Wth office report )

Dat e: 01/05/2012 Thi s Appeal was called on for hearing today.

For Appell ant(s)
Ms. Manj eet Chaw a, Adv.

For Respondent (s)
Ms. Asha CGopal an Nair, Adv.

UPON hearing counsel the Court made the follow ng

ORDER
Counsel for t he appel | ant submits t hat addi ti onal
docunent s will be filed within t wo days. File
accordi ngly. No further steps. Hence, place the matter

before the Hon’ bl e Court, as per Rule.

(SUNI L THOVAS)
s Regi strar



